479

From,
Kalyan Banerjee
Joint Secretary,
Urban Development Department,
Government Of Uttar Pradesh.

To,
The Registrar,
Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi.
Urban Develobment Department Section-5 Lucknow: Dated: 16 May, 2024

Sub: - Compliance Report of Hon'ble National Green Tribunal order dated 19-03-
2024 passed in O.A. No. 370/2021 Manoj Kumar Rai Vs State Of Uttar
Pradesh & Ors.

Sir,

In compliance of order dated 19-03-2024 passed by the Hon'ble National
Green Tribunal, New Delhi in O.A. No. 370/2021 Manoj Kumar Rai Vs State Of Uttar
Pradesh & Ors, the response on behalf of State of Uttar Pradesh is being annexed
herewith.

It is requested that the said response may be presented before the Hon'ble
Tribunal for kind consideration. b~

Encl:- As above.

Your Sincerely,
W@’WZJ(
\6:0

(Kalyan Banerjee)
Joint Secretary
Urban Development Department,
GoUP
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IN THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI
ORIGINAL APPLICATION NO. 370 OF 2021

"IN THE MATTER OF: -
MANOJKUMARRAI ... Applicant

VERSUS

STATE OF UTTAR PRADESH & ORS. ...

Respondents

INDEX

S.NO. PARTICULARS PAGES

1. |Action Taken Report /Compliance of The
Principal  Secretary, Urban Development
Department, Government Of Uttar Pradesh In
Compliance of Order Dated 19.03.2024

2. |ANNEXURE R — 1- Tetter dated 8.5.2024
issued by the Urban Development Department,
GoUP

3. | ANNEXURE R - 2: Copy of Letter issued by

Jal Nigam, Ballia along with Bar chart depicting
the progress against the timeline and

Photographs of the site
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Annexure-3- True copy of Lab reports is here

annexed with the Report of Executive Officer as

Annexure-4 True copy of FIR

DATE:
PLACE:

o

(‘\
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( Kalyan Banerjee )

Joint Secretary

Urban Development Department,

GoUP




482

IN THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI
ORIGINAL APPLICATION NO. 370 OF 2021

IN THE MATTER OF: -

MANOJ KUMAR RAI e, Applicant
VERSUS

STATE OF UTTAR PRADESH & ORS.  ....... Respondent(s)

ACTIONS TAKEN REPORT AND COMPLIANCE UNDERTAKEN

BY _THE URBAN DEVELOPMENT, GOVERNMENT OF UTTAR
PRADESH

That the issue involved in the instant Original Application is in respect of discharge
of sewage and solid waste into Katahal drain connected to River Ganga in District

Ballia, Uttar Pradesh.

That it is most respectfully submitted that the present action taken report of Urban
Development, Govt. of U.P may be taken on record in compliance of Order dated
19.03.2024 passed by this Hon’ble Tribunal in the OA afore- captioned.

It is submitted that hon’ble tribunal was p:jiased to pass an order vide dated
/



| 483

19.03.2024-

“9. With regard to handling and treatment of solid waste, daily
generated, nothing has been said as to how it is being handled, managed and
treated and who are officers responsible for failure of such handling and
treatment of solid waste daily generated. Name of responsible officer has also
not been disclosed. This is a very unfortunate situation. Despite repeated
orders of Tribunal, the same are not being complied with in letter and spirit.

10. Shri Bhanwar Pal Singh Jadon, Advocate appearing for State of UP
repeatedly requests that State of UP be granted two weeks further time to
submit an effective and complete report, but could not explain as to why earlier
order dated 20.12.202 has not been complied by giving information as required
therein, despite opportunity given by Tribunal on payment of cost and also why

cost has not been deposited.”

That it is most respectfully submitted that the Urban Development Department vide

letter dated 8.05.2024 directed the concerned authorities to take necessary action in

true letter and spirit.

Copy of the letter is enclosed herewith as- Annexure-1.

It 1s humbly submitted that in compliance to the order 19.03.2023, the Jal Nigam

Ballia and Executive officer Ballia is looking after the grievance. Jal Nigam(Urban)

Ballia is constructing the STP.

Sewage Management-

5.1

It is respectfully submitted that the population of Nagar Palika Parishad
Ballia has been projected for the year 2040. The STP is proposed to be
constructed to meet the need of population as on year 2024. The STP with a

treatment capacity of 20 MLD which Qi;)being constructed, is designed for a

P ~
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design period of 15 years (design year 2040) which means the STP will

suffice to cater the forecasted population of year 2040.

It is humbly submitted that the work of rehabilitation of existing sewer
line/cleaning is in progress and around 15 kms of line has already been
cleaned. The Construction work of STP is in progress. Concreting of
different units namely SBR Basin, admin building, CCT is in progress.

A true Copy of Letter of Jal Nigam(Urban), Ballia along with Bar chart
depicting the progress against the timeline and Photographs of the site are

enclosed as Annexure- 2

It is humbly submitted that co-treatment facility of 25 KLD capacity is
proposed to be constructed with the 20 MLD capacity STP to cater the
future needs of fecal sludge management. The work will be completed
within the stipulated timeline mentioned for STP work. The construction
work of STP with treatment capacity of 20 MLD is in progress and will be
completed by February 2025 excluding trial run.

It is humbly submitted that in compliance to directions of Hon’ble National
Green Tribunal, all the 06 drains which are connected to Katahal drain are
primary treated by bar screens for removal of solid waste & other materials,
after that wastewater of drains is treated through Bio & Phyto-remediation
on regular basis. Testing of wastewater after bio & Phyto-remediation done
on monthly basis by NABL accredited lab and results are under the norms as
per lab test report.

True copy of Lab reports is here annexed with the Report of Executive

Officer as Annexure-3 T /
/
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6. It is humbly submitted that State of UP has taken stringent actions has been
taken against the violators. FIR has been lodged against the responsible officers
and vendors. Due to some financial urregularities made by the concerned -
officer, A FIR was lodged against the Assistant engineer who was holdiﬁg
additional charge of Executive engineer at that time.

True copy of FIR dated 21.1.2024 is attached herewith as Annexure- 4

Solid Waste Management: -

7. Tt is humbly submitted that in Nagar Palika Parishad (NPP) Ballia, the daily
generated waste is handled by Solid waste Management (Waste to Compost)
processing facility located at Village Basantpur, District Ballia. As per the 2011
census of NPP Ballia has population of 104,424 and quantum of daily generated
waste is 36.50 TPD while the prpcessing plant is of 50 TPD capacity (Waste to
Compost) along with Material Recover Facility (MRF) of 05 TPD capacity is

operational. Therefore, at present there is no gap in processing capacity.

8. As per Divisional Forest Officer/Kashi Wildlife Division, Ramnagar Varanasi
and the In-charge of Jai Prakash Narayan (Surahtal) Bird Sanctuary Ballia letter
no. 9887/31 dated 01-01-2024, solid waste processing facility situated at
Village Basantpur is marked out of the boundary of bird sanctuary. Copy of

letter is attached.

9. It is humbly submitted that the plant is being operated by M/s AFC India.
Authorization/ NOC has been issued by UP Pollution Control Board (UPPCB)
in December 2023, at present SW processing facility is operational in full

capacity. Copy of Authorization/ NOC is attached.

As per the report: of AFC India, dated 13-05-2024 the solid waste which is

obtained in covered dumpers is processeg;}ryo two phases: -
/
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In the first phase manual segregation of waste is done in the plant shed
into broad category of recyclable, non-recyclable and RDF. The left-over
waste above 100mm size is process trommel through for 100mm further
categorization into RDF and Non-recyclable items. The RDF is subjected
to Bailing press machine for further packaging into bundles. The waste
below the size of 100mm is processed on compost pads through
Windrow composting. The whole processed takes around 25 days to
obtain coarse organic waste.

In the Second phase, the coarse organic waste is subjected to 35mm and
4mm trommels to obtain fine organic compost which 1s currently being

stored at the plant.

As per the agreement between Nagar Palika Parshad Ballia and M/s AFC India

is regarding disposal of waste at the plant is the liability of AFC India Ballia.
T rite’ copy.of AFC India report dated 13-05-2024 is here annexed with the

Report b‘fExecutive Officer as Annexure-3

Shifting of sanitary landfill: -
10.As per letter of SDM/ Settlement Officer (Forest) Basndih letter no. 1208(II)
dated 22.12.2023, Demarcation work of Jai Prakash Narayan (Surahtal) Bird

Sanctuary Ballia has been completed which states that solid waste processing

facility is out of the boundary of bird sanctuary. Copy of letter is attached.

11.In compliance to the honorable NGT directions the demarcation of Eco

sensitive zone and identification of a separate alternate land for shifting of

sanitary landfill is completed. For further necessary action a letter was sent on
14-05-2024 to permanent settlement officer and C &D S vide letter no 207
dated 14-05-2024, .
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True copy letter is here annexed with the Report of Executive Officer as

Annexure-3

Legacy Waste Management: -

As per the report sent by C&DS dated 15- 05-2024 vide Letter no 522/work-
25/11. The legacy waste at Mahaveer Ghat has been remediated completely.
RDF transportation is currently in process and will be completed by
31.05.2024. '

True copy of C&DS letter is here annexed with the Report of Executive

Officer as Annexure-3

12.1t is respectfully prayed that the Hon’ble Tribunal may be pleased to Kindly
take the instant Action taken report otyn record.

X
Gl 5N
Date 16/05/2024 G 0
g
{ Kalyan Banerjee )
Joint Secretary
Urban Development Department,
GoUP
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Item No. 09 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 370/2021

Manoj Kumar Ray Applicant
Versus

State of Uttar Pradesh Respondent

Date of hearing: 19.03.2024

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER ’

Applicant: Nene Present

Respondent: Mr. Bhanwar Pal Singh Jadon. Adv. for the State of UP
Dr. Vijendra Mahndiyan (Through VC) & Mr. Abhinav Rathi, Advs.
Mr. Pradeep Misra & Mr. Daleep Dhyani, Advs. for UPPCB (Through VC)
Mr. Atif Suhrawardy, Adv. for CPCB (Through VC)

ORDER

1. This Original ;&pplication (hereinafter referred to as “0OA”) raises the
issue of discharge of sewage and solid waste into Kataha! drain connected

to river Ganga in District Balia, Uttar Pradesh.

2. Tribunal, in the proceedings dated 13.09.2023, had taken note of
the statement of Mr. Amrit Abhijat, Principal Secretary, State of Uttar
Pradesh that land was already acquired; tender was floated for
construction of Sewage Treatment Plant (hereinafter referred to as “STP”);
construction would to start from 15.11.2023 and also that though
timeline for construction of STP was 18 months but, he will persenally

ensure that construction is completed much before that.

3. Principal Secretary filed a response accompanied by affidavit
disclosing the timeline for sewage management which was considered by

Tribunal on 03.10.2023. However, Tribunal also observed in para 3 that

NR.NS.20%4 103172
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recommendations made in the 'report dated 22.07.2022 in OA No.
370/2021 shall alse be acted upon and an action taken report shall be

filed.

4. The action taken report was considered by Tribunal on 20.12.2023
and it found that the report is vague and does give entire picture on all
aspects which were required to be complied with by respondents uﬁder
order dated 03.10.2023. Making serious observations against the
respondents and the manner in which it has acted upon in this matter,
Tribunal, subject to payment of cost of Rs. 10,000/, on the request of
learned Counsel for State, granted him 10 days’ time to submit a better

report.

5. We also directed respondents to give details with regard to handling
and treatment of daily generated solid waste and if the same is not
properly being handled, give the details of person responsible for such

failure so that action for prosecution be taken against such person.

6. Entire earlier order has not been complied with at all within time
prescribed, inasmuch a further report dated 31.01.2024 has been filed
but cost of Rs. 10,000/- has not been deposited till date and the

information required has not been furnished.

7. From report dated 31.01.2024, we find that still it does not give
details of effective steps taken for compliance of environmental laws and
norms. The report is vague. For ready reference, we may reproduce

relevant extract of the report as under:

“3. That It is humbly submitted that direction/compliance with
regard to the Construction of Sewage Treatment Flant and other
sewage work is provided hereunder:-

Directions Compliance/Timeline
Order dated 20.12.2023
Para No. 03

nttps:ligrﬂ'n-angov.m/gen _pdi_test.php’hlepath=L25ndFYkb...
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Principal  Secretary filed a
response accompanied by
affidavit disclosing the timeline
for sewage management which
was considered by Tribunal on
03.10.2023. However, Tribunal
also observed in para 3 that
recommendations made in the
report dated 22.07.2022 in OA
No. 370/2021 shall also be
acted upon and an action taken
report shall be filed.

Order dated 22.07.2022
Para No. 5
Recommendations:

A. Kathal drain is required to be
restored as a connecting
overflow channel of Surha Taal,
fa natural pond) near Ballia
city, leading to River Ganga.
This restoration can be achieved
by operationalizing the existing
laid sewerage network and
suitable treatment  through
establishing Sewage Treatment
Plant at appropriate location.

B. Currently, with no system of
organized sewage treatment
functional and sewage
including faecal sludge going
into R. Ganga through Kathal
Drain. Nagar Palika Parishad,
Ballia shall optimize the process
through engaging a professional
agency to execute the process of
bioremediation in all the drains

Joining Kathal drain.
Performance of the
bioremediation shall be
periodically  monitored  and

shortcomings if any, shall be
apprised fo the Department of
Urban Development. The system
of bioremediation be so
designed that all the drains
meeting the recipient Kathal
drain, are  subjected to
screening followed by effective
treatment for thelr organic
pollution load (BOD).

C. In order to eliminate possible
discharge of fecal sludge in
open drains or sewerage, Nagar

The work of rehabilitation of
existing sewer line/cleaning is
in progress and around 3 kms
of line has already been
cleaned. The BEP (Basic
Engineering Package)
submitted by the firm and
checked by the department is
sent to IT Roorkee for vetting.
The site office is  constructed.
Boundary wall construction in
progress. The SPS located at
Civil Lines is cleaned and the
rising main of the same is
being rehabilitated. The
structural drawings are being
prepared.

Copy cof the Bar chart
depicting the progress
against the timeline
and Photographs of the site
are enclosed as R-1.

The required compliance is being
tuken up by Nagar Palika
Pagrishad, Ballia. Testing aof
wastewater after bio & Phyto-
remediation done on monthly
basis by NABL accredited lab
and results are under the norms
as per lab test report. Lab test
report of last 3 months (October,
November & December 2023) is
attached.

Reports are Enclosed-R-2

Co-treatment facility of 25 KLD
capacity is proposed to be
constructed with the 20 MLD

OR-N5.2004 100372
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Palika Parishad, Ballia and U.P.
Jal Nigam shall ensure to create
a feacal sludge treatment
Sfacilities as an interim measure
2 the upcoming STP
redesigned to eguip with Co-
Treatment facility for Feacal
Sludge is established and
functional at Ballia. The fecal
sludge treatment facility may
also be available for future
needs especially for nearby
areas / towns,

D. Since sewerage system for a
major part of inhabited area in
the Nagar Palike Parishad,
Ballia is established and
remained unutilized for several
years, UP Jal Nigam shall
ensure its functionalities by
further ensuring cleaning /
repair of its structure (if any), as
per the case.

E.  Department of Urban
Development, Gout of U.P. shall
decisively intervene to ensure
that Nagar Palika Parishad,
Ballia and U.P. Jal Nigam work
in close coordination so as to
sort out issues regarding land
acquisition, transfer and

notification  for  expeditious |,

establishment of  Sewage
Treatment Plant and solid
waste processing fuciliies at
Ballia.

F. Since the STP {Cap 19.6 MLD}
conceptualized in 2006 and
planned Jor 2021(having
planned projection of 15 years)
may not cater to future sewage
generation,  Department  of
Urban Development shall review
the proposal for capacity
enhancements of the above said
upcoming STP  based on
projected sewage generation for
next 15- 20 years in Nagar
Pglika Parishad Ballia. The
proposal shall incorporate and
utilize to the fullest in
consideration of terrain,
topography, gradient and high
flood level of R Ganga so as to

capacity STP to cater the future
needsof  fecal sludge
management. The work will be
completed within the stipulated
timeline mentioned for STP
work.

The work of rehabilitation and
cleaning of already  built
sewerage system Is in progress.
The timeline of the work is
annexed in the form of bar
chart.

The STP is being constructed on
the same land where it was
proposed earlier. So, no land
acquisition is required for the
same.

The population of NPF Ballia has
been projected for the year
2040. The STP with a treatment
capacity of 20 MLD which is
being constructed is designed
for a design period of 15 years
{design year 2040) which means
the STP will suffice to cater the
forecasted population of year
2040.

NRNS2074 1032
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eliminate chances of flooding,
utilize natural
minimize pumping of sewage

upto the STP.

gradient and

4.

That it is humbly submitted that in compliance with the order
of Hon'ble Nation green tribunal with regard to the Solid/Legacy waste

management is provided hereunder.-

» As per the 2011 census of
NPP Ballia has population of
104,424 and solid waste
generated is 36.4 TPD.

»  To process the daily generated
fresh municipal solid waste,
solid waste (Wasfe o
Compost) processing facility of
50 TPD capacity along with
Material  Recover  Facility
(MRF) of 05 TPD capacity is
operational.

»  Authorization/ NOC has been
issued by UP Pollution Control
Board (UPPCB) in December
2023, at  present SW
processing facility is
operational in full capacity.

Copy of Authorization/ NOC
is attached as R-3.

»  Solid waste processing facility
was  non-ocperafional  from
17.07.23, after that the daily
generated * Sofid  waste s
processed through
decentralized manner.

»  During this period, dry wasfe
was processed through MRF
and doing agreement with local
kabadies, and wef waste
processed through windrow
composting. Approx 10-20% of
remaining solid waste was
dumped into the dumping
ground, at present after
operational dumped waste is
now fransporfed fto the SW
processing facility for further

SN Issues/ Compliance/Action Taken Timeline/
Directions Complied
1 | Solid Waste | Solid Waste {(Waste to Compost}) | Complied
Management | Processing Facility: and
Operational

https://greentnbunal. govan/gen_pdt_test.php’hlepath=L.23ndtYkb...
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»

processing.

As per Divisional Forest
Officer/Kashi Wildlife Division,
Ramnagar Varanasi and the
In-charge of Jai Prakash
Narayan (Surahtal) Bird
Sanctuary Ballia letter no.
9887/31 dated 01-01-2024,
sofid waste (Waste fo
Compost) processing facility
situated at Village Basantpur is
marked out of the boundary of
bird sanctuary.

Copy of letter is attached as
R-4.

Shifting of Sanitary Landfill:

As per letter of SDM/
Settlement  Officer  (Forest)
Basndih fetter no.
1208(11) dated 22.12.2023,
Demarcation work of Jai
Prakash Narayan (Surahtal)
Bird Sanctuary Ballia has been
complefed which stafes that
solid waste processing facility
is out of the boundary of bird
sanctuary.

Copy of letter is attached as
R-5

In compliance to the NGT
directfions a separale land has
been identified for the transfer
of the sanitary fandfifl.

Copy of letter of Deputy
Coliector/ Settlement Officer
Ballia is attached as R-6

in compliance fo the NGT
directions and affidavit
submitted by Urban
Development Department, the
demarcation of Eco sensitive
zone and identification of
alternate land for shiffing of
sanitary landfill is completed.

A letter to Construction &
Design Services (C&DS) vide
letter no. 1009(1)/NPPB/2023-
24 regarding availability of land
for construction of sanitary
landfill has been sent on dated

Complied
as per
timeline,

NR.NS.2074 10012
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06.01.24 for further necessary
actions.

Capy of letter is attached as

R-7.

2. Legacy A contract has been awarded for As per
{Solid) removal of Legacy waste from the timeline-
Waste area of Mahavir Ghat & in terms February

Management | of aforesaid Letter No. 2024.

1465/ work/25/40 dated

13.12.2023 to the Construction

and Design Services (C&DS) U.P.

Jal Nigam-Urban.

» 254,720.00 MT of legacy
waste has been remediated
against 337,714.50 MT
Legacy waste which
amounts to 75% of
completion.

» At present 03 sets of
trommel are operational at
the legacy waste site.

» A letter has been sent to the
agency con 30,1223 for
timely completion of
remaining work and
assured by the agency it
will be completed as per the
timeline.

3. Sewage In compliance to the NGT | Complied.

Management | directions all the 06 drains which

are connected to Katahal drain

are primary treated by bar
screens for removal of solid
waste & other materials, after
that wastewater of drains is
treated through’ Bio & Phyto-
remediation on regular basis.

Testing of wastewater after bio &

Phyto-remediation ~ done  on

monthly  basis by  NABL

accredited lab and results are
under the norms as per lab test

report. Lab test report of last 3

months (October, November &

December 2023} is attached.

8. We made a direct question to learned Counsel appearing for Nagar
Palika Ballia as also State of Uttar Pradesh as to give us exact date on
which STPs shall become operational and discharge of untreated effluent

in river Ganga shall stand stop but no reply to this query could be given

' Q NR-NS-2074 10037
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by them. Learned Counsel appearing for Nagar Palika Ballia stated that
this information has been placed on record but on our repeated query,
could not show anything from record where this information has been

given.

9. With regard to handling and treatment. of solid waste, daily
generated, nothing has 'been said as to how it is being handled, managed
and treated and who are officers responsible for failure of such handling
and treatment of solid waste daily generated. Name of responsible officer
has also not been disclosed. This is a very unfortunate situation. Despite
repeated orders of Tribunal, the same are not being complied with in

[etter and spirit.

10. Shri Bhanwar Pal Singh Jadon, Advocate appearing for State of UP
repeatedly requests that State of UP be granted two weeks further time to
submit an effective and complete report, but could not explain as to why
earlier order dated 20.12.202 has not been complied by giving
information as required therein, despite opportunity given by Tribunal on

payment of cost and also why cost has not been deposited.

11.  We also enquired from learned Counsel for Uttar Pradesh Pollution
Control Board (hereinafter referred to as “UPPCB”) as to why action has
not been taken by UPPCB against violators for committing non-
compliance of mandate of Section 24 of Water (Prevention and Control of
Pollution) Act, 1974 (hereinafter referred to as “Water Act, 19747) by
discharging untreated effluent in river Ganga and alse by not handling,
management and treatment of scolid waste in prescribed manner in
accordance with Solid Waste Management Rules, 2016, to which he said
that action would be taken but could not explain as to why no action has

been taken so far, though respondent authorities are continuously

https:lfgneéranﬁov.mfgen _pdt_test.phphilepath=1.25ndFYKkb...
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violating law committing offence and still statutory regulator is inactive
and silent and has not taken any action. This inaction on the part of

statutory regulators cannot be appreciated and must be condemned.

12. In these circumstances, we direct State of UP to pay further cost of
Rs. 25,000/-, besides complying earlier order in respect of cost by
depositing the same within two weeks with Registrar General of Tribunal
and also submit further detailed report covering all the aspects as

required by Tribunal vide orders dated 03.10.2023 and 20.12.2023.

13. We also direct UPPCB to take action against viclators for
committing offence under Section 43 read with Sections 24 and 47 of
Water Act, 1974 and under Sections 15 and 16 of Environment
(Protection) Act, 1986 and submit compliance report. UPPCB shall also
take appropriate action by computing environmental compensation
payable by violators for past viclations and shall continue to levy such
compensation for future violations till compliance is shown by

respondents.

14. Action taken report by UPPCB shall also be submitted at least one

week before next date of hearing.

15. List on 17.05.2024.

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM
March 19, 2024
Original Application No. 370/2021
DV

https://greentnbunal. gov.in/gen_pdt_test.php’tilepath=L25ndtYkb. ..

NR-NS2074 100172
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That the NGT Directions andCompliance/Action takenon the sewerage works is

mentioned in the table below: -

NGT Directions

Compliance/Action taken

NGT order dated 20.12.2023

Para No. 03

Principal Secretary filed a response
accompanied by affidavit disclosing
the timeline for sewage management
which was considered by Tribunal
on 03.10.2023. However, Tribunal

also observed in para 3 that
recommendations made in the report
dated 22.07.2022 OA No.

370/2021 shall also be acted upon

n

and an action taken report shall be
filed.

NGT order dated 22.07.2022

Para No. 5:

Recommendations:

A. Kathal drain is required to be

restored as a connecting
overflow channel of
SurhaTaal, (a natural

pond)near Ballia city, leading

to River Ganga.This
restoration can be achieved by
operationalizing the existing
laid sewerage network and
treatment

STP

suitable through

establishing at
appropriate location.
B. Currently, with no system of

organized sewage treatment

The work of rehabilitation of existing sewer
line / cleaning is in progress and around 15
kms of line has already been cleaned. The
Construction work of STP is in progress.
concreting of different units namely SBR
Basin, admin building, CCT is in
progress.(photos attached)

Copy of the Bar chart depicting the
progress against the timeline and
Photographs of the site are enclosed as
Annexure R - 1.

The required compliance is being taken up
by Nagar Palika Parishad, Ballia.

i
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functional and sewage
including faecal sludge going
into River Ganga through
Kathal drain. Nagar Palika
Parishad, Ballia shall optimize
the process through engaging
a professional agency to
execute the  process of
bioremediation in all the
drains joining Kathal drain.
Performance of the
bioremediation shall be
periodically monitored and
shortcomings if any, shall be
appraised to the Department
of Urban Development. The
system of bioremediation be so
designed that all the drains
meeting the recipient Kathal
drain, are  subjected to
screening followed by effective
treatment for their Organic
pollution load (BOD).

. In order to eliminate possible
discharge of feacal sludge in
open drains or sewerage, NPP,
Ballia and U.P Jal Nigam shall
ensure to create a feacal
sludge treatment facilities as
an interim measure till, the
upcoming STP redesigned to
equip with Co-treatment

facility for Faecal Sludge is

Co-treatment facility of 25 KLD capacity is
proposed to be constructed with the 20 MLD
capacity STP to cater the future needs of
fecal sludge management. The work will be
completed within the stipulated timeline
mentioned for STP work.The construction
work of STP with treatment capacity of 20

%
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established and functional at| yp s in progress and will be completed by
Ballia. The faecal sludge | February 2025.
treatment facility may also be
available for future needs
especially for nearby
areas/towns.

D. Since sewerage system for a
major part of inhabited area in
the NPP, Ballia is established
and remained unutilized for
several years, U.P Jal Nigam
shall ensure its functionalities
by further ensuring

The work of rehabilitation and cleaning of

leani [ [ . .
cleaning/repair of its structure already built sewerage system is in

(if any), as per the case. progress. The timeline of the work is

E. Department of Urban annexed in the form of bar chart.
Development, Gouvt. of U.P.
shall decisively intervene to
ensure that NPP, Ballia and
U.P Jal Nigam work in close
coordination so asto sort out
issues regarding land
acquisition, transfer  and
notification for expeditious
establishment of  Sewage

The construction work of STP is in progress
Treatment Plant and solid

on the same land where it was proposed
waste processing facilities at
Ballia.

F. Since the STP (Cap. 19.6

MLD) conceptualized in 2006 and

earlier. So, no land acquisition is required

for the same.

planned for 2021 (having planned
projection of 15 years) may not

cater to future sewage generation,
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Department of Urban Development
shall

capacity

review the proposal for
of the

above said upcoming STP based on

enhancements

projected sewage
next 15-20 years in NPP Ballia. The
shall

generation for
proposal incorporate and
utilize to the fullest in consideration
of terrain, topography, gradient
and high flood level of R ganga so
as to eliminate chances of flooding,
utilize  natural gradient and
minimize pumping of sewage upto

the STP.

The population of NPP Ballia has been
projectedfor the year 2040. The STP with a
treatment capacity of 20 MLD which is
being constructed is designed for a design
period of 15 years (design year 2040) which
means the STP will suffice to cater the

forecasted population of year 2040.

NGT order dated 19.03.2024

Para No. 8:

We made a direct question to learned
Counsel appearing for Nagar Palika
Ballia as also State of Uttar Pradesh
as to give us exact date on which
STPs shall become operational and
discharge of untreated effluent in
river Ganga shall stand stop but no
reply to this query could be givenby
them. Learned Counsel appearing for
Nagar Palika Ballia stated that this
information has been placed on
record but on our repeated query,
could not show anything from record
where this information has been

given.

The construction work of 20 MLD capacity
STP is under progress and the STP shall be
commissioned and made operational with
completion of trial and run by 15" May
2025.
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SITE PHOTOGRAPHS
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% ;{:‘; GPS Map Camera

Chhorhar, Uttar Pradesh, India
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SITE PHOTOGRAPHS

Takersand, Uttar Pradesh, India
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OFFICE OF THE EXECUTIVE ENGINEER, CONSTRUCTION DIVISION, U. P. JAL NIGAM (URBAN)., BALLIA

TIME LINE/BAR CHART
Name of Scheme:- REHABILITATION OF SEWERAGE WORKS IN BALLIA NAGAR PALIKA PARISHAD
DISTRICT-BALLIA

Total Period - 18 Months ( after date of award) Progress report as on date 08.05.2024
) L] [ @ [ <« < = <+ = <« - < - -« < < w w v w w
Sr. No Name of Activity Period § 1 2 N$ Nr'a : E L N"- 1 : b ?h b!-l. o ? N:‘a E E Nﬁ'- Nx'- i
- No. 31 > 3 < o ) = 3] S < o <
& & | & z a = 2 s < s 2 3 -] & S z a = 2 s < s
Target
1 Tendering of Scheme 15.09.2023 to 15.11.2023 |2 months
Achievement
(100%)
P Target
2 Mobilization of Manpower. | 5 |} 50531 30112003 | O°
T&P and Other Equipment month | Achievement
(100%)
Rehabilitation of Existing Sewer 1 Target
3 system and appurtenant works in| 01.12.2023 to 31.10.2024
. P months | Achievement
City & Civil Line area.
(26%)
By pass arrangement by Target
4 trenchless method in Civil Line | 01.06.2024 to 31.01.2025 |8 months
area (500 m) Achievement
. Target
5 Sewer Laying by trenchless |} o6 5054 10 31.01.2025 |8 months
method (975 m) i
Achievement
Target
Rising main MPS (Bedua &
6 P 01.10.2024 to 31.12.2024 |3 th
Civil line to STP) - 1293 m months i
Achievement
Target
Site development & Boundary
7 [, 01.11.2024 to 31.01.2025 |3 th
wall at MPS Civil line & STP © months X
Achievement
5 Target
8 |20 MLD STP (SBR Technology)| 01.01.2024 to 31.01.2025
months | Achievement
(14%)
Target
9 Staff Quarter at STP (02 Nos) | 01.08.2024 to 31.01.2025 |6 months
Achievement
. Target
1o | Effluent Disposal Amangement |\ 1) 5054 4431012025 |3 months
at STP i
Achievement




—

-+ w
oo | Nameof acti R A AN E AN AN N RN NN NN R
r. No. Name of Activity erio < =) $>] z 2 = = = a 4 = = = =" 8 z 2 = = = g 4
& |8 |z | &l s £ = | < s z |2 2|l &S|z & S £ b= < | =
. Target
11 | Approval of Design of E&M | 156, )54 15 15.07.2024 |3 months
Component Achievement
(5%)
. Target
12 Supply of Pumping Plant, 16072024 10 15.11.2024 | 4
Screen, DG set etc. months .
Achievement
Installation of all the
ts i.e. Pumping Plant Target
13 | componentsie. Fumping FIant, | 6 1 5024 10 15.02.2025 |3 months
Screen, Sub Station etc. (3 .
Achievement
months)
. Target
14 Trail and Run of All Sewer | ¢ 1) 505 10 15.05.2025 |3 months
Component i
Achievement
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That the honorable NGT directions and compliance/Action Taken on

the solid waste management is mentioned in the table below: -

NGT Directions

CURRENT STATUS/COMPLIANCE

'NGT Order dated 19-03-2024 Solid Waste Management: -

para no 9

With regard to handling and
treatment of solid waste, daily
generated .nothing has been said
as to how it is being handled,
managed and treated and who are
officer responsible for failure of
such handing and treatment of
solid waste daily generated.
Name of responsible officer has
also not been disclosed. That 1s

very unfortunate situation

of

tribunal, the same are not being

despite repeated orders

complied with in letter and spirit.

In Nagar Palika Parishad Ballia, the daily
generated waste is handled by Solid waste
Management Plant located at Basantpur
Ballia. The quantum of daily generated
waste is 36.50 TPD while the processing
plant is of 50 TPD capacity. Therefore,
there is no gap in processing capacity.
The plant is being operated by M/s A F C
India. As per the report of AFC India,
dated 13-05-2024 the solid waste which
is obtained in covered dumpers 1is
processed into two phases-

1) In the first phase manual
segregation of waste is done In
shed

category of recyclable,

the plant into broad

non

recyclable and RDF. The left over

waste above 100mm size 1S
process through 100mm
trommel for further

categorization into RDF and Non
recyclable items. The RDF is
subjected to Bailing press
machine for further packaging
into bundles. The waste below |
the size of 100mm is processed !
on compost pads thruughi
Windrow composting. The whole
processed takes around 25 days

to obtain coarse organic waste.

:ng'%ﬂ. AT

TR lﬂ‘m EIQEU.
gferan

(B Scanned with OKEN Scanner

(% scanned with OKEN Scanner
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1) In the Second phase, the coarse
organic waste 18 subjected 1o
35mm and 4mm trommels to
obtain fine organic compost
which is currently being stored
at the plant.

As per the agreement between Nagar
Palika and AFC India the into in disposal
of waste at the plant is the liability of AFC
India Ballia.

Annexure - 1. Copy of AFC India report
dated 13-05-2024

Shifting of sanitary landfill: -

In compliance to the honorable
NGT directions a separate Land has been
identified for the transfer of the sanitary

landfill. For further necessary action a

letter was sent on 14-05-2024 to

permanent settlement officer and C &D S
vide letter no 207 dated 14-05-2024.
Annexure - 2. Letter Copy attached

Legacy (Solid) waste management:-

As per the report sent by C&DS dated 15-
05-2024 vide Letter no 522 /work-25/11,
the legacy waste at Mahaveer Ghat has
been 100 % processed and RDF
transportation is currently in progress

and will be completed by 31-05-2024.

Annexure - 3.C&DS report dated 15-05-

2024 attached.
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para no 7 w.r.t. sewage | Nagar Palika Parishad Ballia 11
management compliance to NGT directions, 15

subjecting all 6 drains which flow into
katahal drain to bar screening for removal
of solid waste and other floating materials
and after that the waste water 18 treated
through bio-remediation method. Quality
of wastewater is as per the qorms.
Annexure-4.( Test reports of last G
months by NABL accredited lab are

enclosed herewith for ready reference )

I

-

Executive officer
Nagar Palika Parishad, Ballia
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Order dated 19-03-2024 Para No. 9 . “With regard to handling and treatment of solid waste, daily
generated, nothing has been said as to how it is being handled, managed and treated and who are officers
responsible for failure of such handling and treatment of solid waste daily generated. Name of
responsible officer has also not been disclosed. This is a very unfortunate situation. Despite repeated
orders of Tribunal, the same are not being complied with in letter and spirnit.”
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Order dated 19-03-2024 Para No. 11 * We also enquired from leamed Counsel for Uttar Pradesh
Pollution Control Board (hereinafier referred to as “UPPCB”) as to why action has hot been taken by
UPPCB against violators for committing non compliance of mandate of Section 24 of Water (Prevention
and Control of Pollution) Act, 1974 (hereinafies, referred to as “Water Act, 1974”) by discharging
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prescribed manner in accordance with Solid Waste Managemient Rules, 2016, to which he said that action
would be taken but could not explain as to why no action has been taken so far, though respSndext
authorities are continuously 8 violating law committing offence and Still statutory regulator is inactive
and silent and has not taken any action. This inaction on the part of statutory regulators cannot be
appreciated and must be condemned.”
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QA Testing Laboratories Pvt. Ltd.

(Govt. Approved Testing Laboratories)

— B-76, Sector-64, Gautam Buddha Nagar, Noida-201301 (Uttar Pradesh) : :
Quality Assurance  Tel.: +91-120-4133953 « Mobile; +91-8287945370 = E-mail: admin@qatestinglaboratories.com M5400913IN

Website : www.gatestinglaboratories.com
CIN : U51100UP2018PTC108293 = GSTIN ; 09AAACQ5609C1ZN

TEST CERTIFICATE

(This Certificate is not Valid without Hologram)

Test Report No - QALMWT/24020200132 Issue Date - 07/02/2024
Sample Name: : Sewage Water (OUTLET) Sample Received On : 02/02/2024
Sample Code x Reference No : Memo/NPP-Ballia/24-25
Issued To : Executive Officer Nagar Palika Parisad Sampling Date : 01/02/2024
Municipal Corporation Prayagraj, Uttar Pradesh. Sampling Quantity  : 3y
Batch No. : NA
: Date of Mfg. : NS
Sample Submitted By : Executive Officer Nagar Palika Parisad Date of Exp. . NS
T;Sét?jn ::: Adhikari Awas ke samne Nala Eate o ' SRR
- ate of Completion : g7/02/2024
S.No. | Test Parameters Units Results Standerd as per Schedule Test Method
VI of the EP Act 1986 for ‘
Inland Surface Water X
pH value at 25°C - 7.42 6.0-9.0 15:3025 P-11
Chemical Oxygen Demand (COD) mg/| 58 250.0 MAX 1S:3025 P-58
3 Eim{::hemical Oxygen Demand (3 days at mg/l 23 30.0 MAX 1S:3025 P-44
27°C)
4 | Total Coliform MPN/100 687 1000 MPN 15:1622

SAMPLE COLLECTED BY US

***End of Report™*

ApL rue ' ‘3

Note: a) This report is not reproduced wholly or in partially and forbidden to be used as an evidence in the court of Ia\k;md ought not be used in any
advertisement media without our special permission in writing. b) The data reported in this TEST CERTIFICATE are valid at the time of and under the
stipulated conditions of measurement and the test results are applicable to those items of product which have been tested and do not apply to the
other products even though declared to be identical. c) Except by special arrangement, the test items will not be retained by the company not more
more than one month. d) Report refers to the sample received by M/s QA Testing Laboratories Pvt. Ltd. e) This report is valid for the tested sample only.

Format No. QA/TC/002

Page : 1 of 1

(¥ scanned with OKEN Scanner
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QA Testing Laboratories Pvt. Ltd.

(Govt. Approved Testing Laboratories)

B-76, Sector-64, Gautam Buddha Nagar, Noida-201301 (Uttar Pradesh) - ]
Quality Assurance  Tel.: +.91-120-4133953  Mobile: +91-8287945370 « E-mail: admin@qatestinglaboratories.com  ns100913IN
Website : www.qatestinglaboratories.com
CIN : U51100UP2018PTC108293 = GSTIN : 09AAACQ5609C1ZN

TEST CERTIFICATE

(This Certificate is not Valid without Hologram)

Test Report No - QAL/WT/24020200133 Issue Date - 07/02/2024
Sample Name: : Sewage Water (OUTLET) Sample Received On : 02/02/2024
Sample Code . - Reference No : Memo/NPP-Ballia/24-25
Issued To : Executive Officer Nagar Palika Parisad Sampling Date : 01/02/2024
Municipal Corporation Prayagraj, Uttar Pradesh. Sampling Quantity  : o .
Batch No. : NA
_ . . Date of Mfg. : NS
Sample Submitted By : Executive Officer Nagar Palika Parisad Date of Exp. . NS
Mfg. By + NA Date of Starting . 02/02/2024
Location - Mansha Devi Nala Date of Completion . g7/02/2024
S.No. | Test Parameters Units Results Standerd as per Schedule Test Method
VI of the EP Act 1986 for
Inland Surface Water
pH value at 25°C - 7.32 6.0-9.0 1S:3025 P-11
Chemical Oxygen Demand (COD) mgll 62 250.0 MAX 15:3025 P-58
3 E;Dtél;ﬂmiﬂal Oxygen Demand (3 days at mag/l 24 30.0 MAX 15:3025 P-44
970
|4 [Total Coliform _ MPN/100 686 r 1000 MPN 151622

SAMPLE COLLECTED BY US

i**E nd uf R.Epﬂrt*‘*

1?54&“41

2hiad
hniégl ma

ign & Stamp):

Note: a) This report is not reproduced wholly or in partially and forbidden to be used as an evidence in the cou ohw and cught not be used in any
advertisement media without our special permission in writing. b) The data reported in this TEST CERTIFICATE"are valid at the time of and under the
stipulated conditions of measurement and the test results are applicable to those items of product which have been tested and do not apply to the
other products even though declared to be identical. c) Except by special arrangement, the test items will not be retained by the company not more
more than one month. d) Report refers to the sample received by M/s QA Testing Laboratories Pvt. Ltd. e) This report is valid for the tested sample only.

Format No. QAITC/002

Page .1 of 1

(¥ scanned with OKEN Scanner
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QA Testing Laboratories Pvt. Ltd. A5V

(Govt. Approved Testing Laboratories) A 5

- B-76, Sector-64, Gautam Buddha Nagar, Noida-201301 (Uttar Pradesh)
Quality Assurance Tl +91-120-4133953  Mobile: +91-8287945370 « E-mail: admin@qatestinglaboratories.com M5400913IN.
Website : www.qgatestinglaboratories.com
CIN : U51100UP2018PTC108293 = GSTIN : 09AAACQ5609C1ZN

TEST CERTIFICATE

(This Certificate is not Valid without Hologram)

Test Report No - QALAWT/24020200134 Issue Date : 07/02/2024
Sample Name; : Sewage Water (OUTLET) Sample Received On : 02/02/2024
Sample Code . - Reference No : Memo/NPP-Ballia/24-25
Issued To : Executive Officer Nagar Palika Parisad Sampling Date : 01/02/2024
Municipal Corporation Prayagraj, Uttar Pradesh. Sampling Quantity — : o 4
Batch No. : NA
Date of Mfg. : NS
Sample Submitted By : Executive Officer Nagar Palika Parisad Date of Exp. . NS
T;Eét?jn f:i:ﬂ‘ _ Date of Starting | : 02/02/2024
+ Vijayipur Nala Date of Completion : g7/02/2024
S.No. | Test Parameters Units Results Standerd as per Schedule Test Method
VI of the EP Act 1986 for
Inland Surface Water
1 |pH value at 25°C - 7.41 6.0-9.0 15:3025 P-11
2 |Chemical Oxygen Demand (COD) mg/l 72 250.0 MAX 1S:3025 P-58
3 Etinchemicaﬁxygen Demand (3 days at mg/l 25 30.0 MAX 1S:3025 P-44
27°C)
4 |Total Coliform MPN/100 712 1000 MPN 15:1622
SAMPLE COLLECTED BY US V.

**End of Report*™*

advertisement media without our special permission in writing. b) The data reported in this TEST CERTIFICATE dre valid at the time of and under the
stipulated conditions of measurement and the test results are applicable to those items of product which have been tested and do not apply to the
other products even though declared to be identical. ¢) Except by special arrangement, the test items will not be retained by the company not more
more than one month. d) Report refers to the sample received by M/s QA Testing Laboratories Pvt. Ltd. e) This report is valid for the tested sample only.

Format No. QA/TC/002

Note: a) This report is not reproduced wholly or in partially and forbidden to be used as an evidence in the court {laVa i ught nt be used in any

Page : 1 of 1

(¥ scanned with OKEN Scanner
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QA Testing Laboratories Pvt. Ltd.

(Govt. Approved Testing Laboratories)

B-76, Sector-64, Gautam Buddha Nagar, Noida-201301 (Uttar Pradesh)
Quality Assurance  Tel : +91-120-4133953 « Mobile: +91-8287945370 « E-mail: admin@aqatestinglaboratories.com
Website : www.qatestinglaboratories.com
CIN : U51100UP2018PTC108293 = GSTIN : 09AAACQ5609C1ZN

An IS0 9001:2015, 14001:2015, 45001:2018 & ISO/IEC 17025:2017 Accredited & BIS Recognised Lahoratory -

TEST CERTIFICATE S0

(This Certificate is not Valid without Hologram) ron
Test Report No - QAL/WT/24020200135 Issue Date - 07/02/2024
Sample Name: : Sewage Water (QUTLET) Sample Received On : 02/02/2024
Sample Code . - Reference No : Memo/NPP-Ballia/24-25
Issued To - Executive Officer Nagar Palika Parisad Sampling Date \ : 01/02/2024
Municipal Corporation Prayagraj, Uttar Pradesh. Sampling Quantity  : 5
Batch No. : NA
S _ : . : _ Date of Mfg. : NS
ample Submitted By : Executive Officer Nagar Palika Parisad Date of Exp. . NS
Mfg. ?'3" - NA Date of Starting ' 02/02/2024
Location - Bankata Nala Date of Completion . g7/02/2024
S.No. | Test Parameters Results Standerd as per Schedule Test Method
VI of the EP Act 1986 for
Inland Surface Water
pH value at 25°C 6.0-9.0 15:3025 P-11
Chemical Oxygen Demand (COD) 250.0 MAX 15:3025 P-58
3 |Biochemical Oxygen Demand (3 days at 30.0 MAX 15:3025 P-44
27°C)
4 |Total Coliform MPN/100 1000 MPN 15:1622

SAMPLE COLLECTED BY US

***End of Report™™

Note: a) This report is not reproduced wholly or in partially and forbidden to be used as an evidence in the court of | and ought not be used in any
advertisement media without our special permission in writing. b) The data reported in this TEST CERTIFICATE aré valid at the time of and under the
stipulated conditions of measurement and the test results are applicable to those items of product which have been tested and do not apply to the
other products even though declared to be identical. ¢c) Except by special arrangement, the test items will not be retained by the company not more
more than one month. d) Report refers to the sample received by M/s QA Testing Laboratories Pvt. Ltd. e) This report is valid for the tested sample only.
Format No. QA/TC/002

Page : 1 of 1

(¥ scanned with OKEN Scanner
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QA Testing Laboratories Pvt. Ltd.

(Govt. Approved Testing Laboratories)

— B-76, Sector-64, Gautam Buddha Nagar, Noida-201301 (Uttar Pradesh) . - :
Quality Assurance  Tel : +91-120-4133953 » Mobile: +91-8287945370 » E-mail: admin@aqatestinglaboratories.com  Ms400913IN
Website : www.qgatestinglaboratories.com
CIN : U51100UP2018PTC108293 = GSTIN : 09AAACQ5609C1ZN

TEST CERTIFICATE

(This Certificate is not Valid without Hologram)

Test Report No - QALANT/24020200136 Issue Date  07/02/2024
Sample Name: : Sewage Water (OUTLET) Sample Received On : 02/02/2024
Sample Code ;- Reference No : Memo/NPP-Ballia/24-25
lssued To : Executive Officer Nagar Palika Parisad Sampling Date : 01/02/2024
Municipal Corporation Prayagraj, Uttar Pradesh. Sampling Quantity  : o 4.
Batch No. - NA
_ , 1 ‘ Date of Mfg. : NS
Sample Submitted By : Executive Officer Nagar Palika Parisad Date of Exp. - NS
Mfg. 35" - NA Date of Starting : 02/02/2024
Location - Bendua Nala Date of Completion . 07/02/2024
S.No. | Test Parameters Units Results Standerd as per Schedule Test Method
VI of the EP Act 1986 for
Inland Surface Water
1 |pH value at 25°C - T2 6.0-9.0 15:3025 P-11
2 JChemical Oxygen Demand (COD) mg/l 60 250.0 MAX 15:3025 P-58
3 |Biochemical Oxygen Demand (3 days at mag/l 23 30.0 MAX 1S:3025 P-44
27°C)
4 [Total Coliform MPN/100 692 1000 MPN 1S:1622
SAMPLE COLLECTED BY US /

***End of Report***

Note: a) This report is not reproduced wholly or in partially and forbidden to be used as an evidence in the mu:’t’uf law and ought not be used in any
advertisement media without our special permission in writing. b) The data reported in this TEST CERTIFICATE are valid at the time of and under the
stipulated conditions of measurement and the test results are applicable to those items of product which have been tested and do not apply to the
other products even though declared to be identical. c) Except by special arrangement, the test items will not be retained by the company not more
more than one month. d) Report refers to the sample received by M/s QA Testing Laboratories Pvt. Ltd. e) This report is valid for the tested sample only.
Format No. QAITC/002

Page . 1 of 1

(¥ scanned with OKEN Scanner
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QA Testing Laboratories Pvt. Ltd. e i

(Govt. Approved Testing Laboratories) ;b A
B-76, Sector-64, Gautam Buddha Nagar, Noida-201301 (Uttar Pradesh) '

!

M5400913IN

Quality Assurance  Tp| : +91-120-4133953 * Mobile: +91-8287945370 « E-mail admin@qatestinglaboratories.com
Website : www.qatestinglaboratories.com
CIN : U51100UP2018PTC108293 = GSTIN : 09AAACQ5609C1ZN

TEST CERTIFICATE

(This Certificate is not Valid without Hologram)

Test Report No - QAL/MWT/24020200137 Issue Date : 07/02/2024
Sample Name: : Sewage Water (QUTLET) Sample Received On : 02/02/2024
Sample Code . - Reference No : Memo/NPP-Ballia/24-25
Issued To ! Executive Officer Nagar Palika Parisad Sampling Date : 01/02/2024
Municipal Corporation Prayagraj, Uttar Pradesh. Sampling Quantity  : o g,
Batch No. : NA
Mol oo ik o . _ , . Date of Mfg. : NS
ple Submi y : Executive Officer Nagar Palika Parisad Date of Exp. . NS
Mfg. Ey - NA Date of Starting ' 02/02/2024
Location : Baheri Nala Date of C-::rrnpletiun » 07/02/2024
S.No. | Test Parameters Units Results Standerd as per Schedule Test Method
VI of the EP Act 1986 for
Inland Surface Water
1 |pH value at 25°C 6.0-9.0 15:3025 P-11
Chemical Oxygen Demand (COD) mg/l 250.0 MAX 15:3025 P-58
3 |Biochemical Oxygen Demand (3 days at mag/l 30.0 MAX 15:3025 P-44
27°C)

4 |Total Coliform MPN/100 1000 MPN 15:1622

SAMPLE COLLECTED BY US
**End of Report***

Note: a) This report is not reproduced wholly or in partially and forbidden to be used as an evidence in the cn:ju Aw and ought not be used in any
advertisement media without our special permission in writing. b) The data reported in this TEST CERTIFICATE are valid at the time of and un der the
stipulated conditions of measurement and the test results are applicable to those items of product which have been tested and do not apply to the
other products even though declared to be identical. c) Except by special arrangement, the test items will not be retained by the company not more
more than one month. d) Report refers to the sample received by M/s QA Testing Laboratories Pvt. Ltd. e) This report is valid for the tested sample only.
Format No. QAITC/002

Page : 1 of 1

(¥ scanned with OKEN Scanner
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QA Testing Laboratories Pvt. Ltd. A

(Govt. Approved Testing Laboratories) B GninE
B-76, Sector-64, Gautam Buddha Nagar, Noida-201301 (Uttar Pradesh)

Quality Assurance  Tel.: +91-120-4133953 « Mobile: +91-8287945370 » E-mail: admin@aqatestinglaboratories.com M5400913IN

Website : www.gatestinglaboratories.com
CIN : U51100UP2018PTC108293 » GSTIN : 09AAACQ5609C1ZN

TEST CERTIFICATE

(This Certificate is not Valid without Hologram)

Test Report No - QAL/WT/24050200132 Issue Date : 07/05/2024
Sample Name: : Sewage Water (OUTLET) Sample Received On : 02/05/2024
Sample Code . . Reference No : Memo/NPP-Ballia/24-25
Issued To . Executive Officer Nagar Palika Parisad Sampling Date : 01/05/2024
Municipal Corporation Prayagraj, Uttar Pradesh. Sampling Quantity . 2 Itr.
Batch No. : NA

: _ 1 Date of Mfg. : NS
Sample Submitted By : Executive Officer Nagar Palika Parisad Date of Exp. . NS
Mfg. By + NA Date of Starting 2 02/05/2024
Location : Jila Adhikari Awas ke samne Nala Date of Completion : g7/05/2024
S.No. | Test Parameters Units Results Standerd as per Schedule Test Method

VI of the EP Act 1986 for
Inland Surface Water

1 |pH value at 25°C - 7.42 6.0-9.0 15:3025 P-11

2 JChemical nyge? Demand {C:ED} mg/l 58 250.0 MAX 1S:3025 P-58

3 |Biochemical Oxygen Demand (3 days at mg/l 23 30.0 MAX 15:3025 P-44
27°C)

4 [Total Coliform g | MPN/100 587 1000 MPN 1S:1622

= - ma:

SAMPLE COLLECTED BY US
Va ***End of Report***

Note: a) This reportis not reproduced wholly or in partially and forbidden to be used as an evidence in the court of law'and ought not be used in any
advertisement media without our special permission in writing. b) The data reported in this TEST CERTIFICATE are valid at the time of and under the
stipulated conditions of measurement and the test results are applicable fothose items of product which have been tested and do not apply to the
other products even though declared to be identical. c) Except by special arrangement, the test items will not be retained by the company not more
more than one month. d) Report refers to the sample received by Mis QA Testi ng Laboratories Pvt. Ltd. e) This report is valid for the tested sample only.

Format No. QA/TC/002
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QA Testing Laboratories Pvt. Ltd.

(Govt. Approved Testing Laboratories)

B-76, Sector-64, Gautam Buddha Nagar, Noida-201301 (Uttar Pradesh) : :
Quality Assurance  Tel : +91-120-4133953 « Mobile: +91-8287945370 « E-mail: admin@aqatestinglaboratories.com M5400913IN
Website : www.qgatestinglaboratories.com
CIN : U51100UP2018PTC108293 = GSTIN : 09AAACQ5609C1ZN

TEST CERTIFICATE

(This Certificate is not Valid without Hologram)

Test Report No - QALMT/24050200133 Issue Date - 07/05/2024
Sample Name: : Sewage Water (QUTLET) Sample Received On : 02/05/2024
Sample Code - - Reference No : Memo/NPP-Ballia/24-25
Issued To . Executive Officer Nagar Palika Parisad Sampling Date 1 01/05/2024
Municipal Corporation Prayagraj, Uttar Pradesh. Sampling Quantity 5 Itr.
Batch No. : NA

: . , Date of Mfg. - NS
Sample Submitted By : Executive Officer Nagar Palika Parisad Date of Exp. . NS
Mig. By - NA Date of Starting ! 02/05/2024
Location : Mansha Devi Nala Date of Completion . 57/05/2024
S.No. | Test Parameters Units Results Standerd as per Schedule Test Method

VI of the EP Act 1986 for
Inland Surface Water

1 |pH value at 25°C - 7.32 6.0-9.0 15:3025 P-11
Chemical Oxygen Demand (COD) mg/l 250.0 MAX T 1S:3025 P-58

3 |Biochemical Oxygen Demand (3 days at mg/l 24 30.0 MAX 15:3025 P44
27°C)

4 | Total Coliform MPN/100 686 1000 MPN 1S:1622

SAMPLE CEJLLECTED BY US

***End of Report**

Note: a) This report is not reproduced wholly orin partially and forbidden to be used as an evidence in the court of ii.v and ought not be used in any
advertisement media without our special permission in writing. b) The data reported in this TEST CERTIFICATE are valid at the time of and under the
stipulated conditions of measurement and the test results are applicable to those items of product which have been tested and do not apply to the
other products even though declared to be identical. ¢) Except by special arrangement, the test items will not be retained by the company not more
more than one month. d) Report refers to the sample received by M/s QA Testing Laboratories Pvt. Ltd. ) This report is valid for the tested sample only.

Format No. QA/TC/002

Page @ 10of 1

(3 Scanned with OKEN Scanner
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555

(Govt. Approved Testing Laboratories)
B-76, Sector-64, Gautam Buddha Nagar, Noida-201301 (Uttar Pradesh)

Website : www.qatestinglaboratories.com
CIN : U51100UP2018PTC108293 = GSTIN : 09AAACQ5609C1ZN

TEST CERTIFICATE

(This Certificate is not Valid without Hologram)

QA Testing Laboratories Pvt. Ltd. :

Tel.: +91-120-4133953 « Mobile: +91-8287945370 « E-mail: admin@aqatestinglaboratories.com

JAS-ANZ

L L -
[

-‘-'II-'I----.".‘

M5400913IN

Test Report No * QALMT/24050200134 Issue Date : 07/05/2024
Sample Name: : Sewage Water (OUTLET) Sample Received On : 02/05/2024
Sample Code . = Reference No : Memo/NPP-Ballia/24-25
Issued To : Executive Officer Nagar Palika Parisad Sampling Date : 01/05/2024
Municipal Corporation Prayagraj, Uttar Pradesh. Sampling Quantity  : 5
Batch No. I NA
, Date of Mfg. : NS
Sample Submitted By : Executive Officer Nagar Palika Parisad Date of Exp. . NS
’:“:it?:n :‘* . Date of St:arting. L 02/05/2024
: Vijayipur Nala Date of Completion . g7/05/2024
S.No. | Test Parameters Units Results Standerd as per Schedule Test Method
VI of the EP Act 1986 for
Inland Surface Water
1 |pH value at 25°C - 7.41 6.0-9.0 1S:3025 P-11
2  |Chemical Oxygen Demand (COD) mg/l 1S:3025 P-58
e
4 |Total Coliform MPN/100 712 1000 MPN 1S:1622

SAMPLE COLLECTED BY US

***End of Report***

Note: a) This reportis not reproduced wholly or in partially and forbidden to be used as an evidence in the court of lalw and ought not be used in any
advertisement media without our special permission in writing. b) The data reported in this TEST CERTIFICATE are valid at the time of and under the
stipulated conditions of measurement and the test results are applicable 1o those items of product which have been tested and do not apply to the
other products even though declared to be identical. c) Except by special arrangement, the test items will not be retained by the company not more
more than one month. d) Report refers to the sample received by Mis QA Testing Laboratories Pyt. Ltd. e) This report is valid for the tested sample only.

Format No, QA/TC/002
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QA Testing Laboratories Pvt. Ltd. o

(Govt. Approved Testing Laboratories)
e B-76, Sector-64, Gautam Buddha Nagar, Noida-201301 (Uttar Pradesh)
Quality Assurance Tl : 4+-G1-120-4133953 « Mobile: +91-8287945370 » E-mail: admin@aqatestinglaboratories.com

Website : www.qatestinglaboratories.com
CIN : U51100UP2018PTC108293 « GSTIN : 09AAACQ5609C1ZN

)

M5400913IN

TEST CERTIFICATE

(This Certificate is not Valid without Hologram)

Test Report No - QAL/WT/24050200135 Issue Date : 07/05/2024
Sample Name: . Sewage Water (OUTLET) Sample Received On : 02/05/2024
Sample Code : - Reference No : Memo/NPP-Ballia/24-25
Issued To + Executive Officer Nagar Palika Parisad Sampling Date : 01/05/2024
Municipal Corporation Prayagraj, Uttar Pradesh. Sampling Quantity = 5 ¢
Batch No. : NA
Qs Sl B ; : . Date of Mfg. : NS
ample Submitted By : Executive Officer Nagar Palika Parisad Date of Exp. . NS
Mig. E’Y - NA Date of Starting : 02/05/2024
Location . Bankata Nala Date of Completion . g7/05/2024
S.No. | Test Parameters Units Results Standerd as per Schedule Test Method
VI of the EP Act 1986 for
Inland Surface Water
1 |pH value at 25°C ; 7.23 6.0-9.0 ' 15:3025 P-11
2 JChemical Oxygen Demand (COD) mg/l 64 250.0 MAX 15:3025 P-58
3 |Biochemical Oxygen Demand (3 days at mg/l 24 30.0 MAX 15:3025 P-44
27°C)
4 |Total Coliform il MPN/100 652 1000 MPN IS:1622

SAMPLE COLLECTED BY US

***End of Report™*

Note: a) This report is not reproduced wholly or in partially and forbidden to be used as an evidence in the court of law arlf] ought not be used in any
advertisement media without our special permission in writing. b) The data reported in this TEST CERTIFICATE are valid at the time of and under the
stipulated conditions of measurement and the test results are applicable to those items of product which have been tested and do not apply to the
other products even though declared to be identical. c) Except by special arrangement, the test items will not be retained by the company not more
more than one month. d) Report refers to the sample received by Mis QA Testing Laboratories Pvt Ltd. e} This report is valid for the tested sample only.
Format No. QA/TC/002

Page : 1 of 1
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(Govt. Approved Testing Laboratories)
B-76, Sector-64, Gautam Buddha Nagar, Noida-201301 (Uttar Pradesh)

Quality Assurance Tl : +91-120-4133953 = Mobile: +91-8287945370 » E-mail: admin@agatestinglaboratories.com

Website : www.qatestinglaboratories.com
CIN : U51100UP2018PTC108293 = GSTIN : 09AAACQ5609C1ZN

An IS0 9001:2015, 14001:2015, 45001

TEST CERTIFICATE

(This Certificate is not Valid without Hologram)

QA Testing Laboratories Pvt. Ltd.

M35400913IN

Test Report No - QALMWT/24050200136 Issue Date - 07/05/2024
Sample Name: : Sewage Water (OUTLET) Sample Received On : 02/05/2024
Sample Code : - Reference No : Memo/NPP-Ballia/24-25
Issued To : Executive Officer Nagar Palika Parisad Sampling Date : 01/05/2024
Municipal Corporation Prayagraj, Uttar Pradesh. Sampling Quantity  : 5 .
Batch No. : NA
! Date of Mfg. : NS
Sample Submitted By : Executive Officer Nagar Palika Parisad Date of Exp. . NS
Mig. By : NA Date of Starting | 02/05/2024
Location - Bendua Nala Date of Completion . g7/05/2024
S.No. | Test Parameters Units Results Standerd as per Schedule Test Method
VIl of the EP Act 1986 for
Inland Surface Water
1  IpH value at 25°C - 7.22 6.0-9.0 15:3025 P-11
2 |Chemical Oxygen Demand (COD) mgfl 60 250.0 MAX 15:3025 P-58
3 |Biochemical Oxygen Demand (3 days at mg/l 23 30.0 MAX 15:3025 P-44
27°C)
4 |Total Coliform MPN/100 692 1000 MPN 1S:1622
SAMPLE COLLECTED BY US o

***End of Report*™*

Note: a) This report is not reproduced wholly orin partially and forbidden to be used as an evidence in the court of Jawnd ought not be used in any
advertisement media without our special permission in writing. b) The data reported in this TEST CERTIFICATE are valid at the time of and under the
stipulated conditions of measurement and the test results are applicable to those items of product which have been tested and do not apply to the

other products even though declared to be identical. ¢) Except by special arrangement, the test items will not be retained by the company not more
more than one month. d) Report refers to the sample received by M/s QA Testing Laboratories Pvt. Ltd. e) This report is valid for the tested sample only.

Format No. QA/TC/002
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QA Testing Laboratories Pvt. Ltd.

(Govt. Approved Testing Laboratories)

— B-76, Sector-64, Gautam Buddha Nagar, Noida-201301 (Uttar Pradesh)
Quality Assurance  Te| - +91-120-4133953 « Mobile: +91-8287945370 = E-mail: admin@qatestinglaboratories.com Mﬂmmm"
Website : www.qatestinglaboratories.com
CIN : U51100UP2018PTC108293 = GSTIN : 09AAACQ5609C1ZN

TEST CERTIFICATE

(This Certificate is not Valid without Hologram)

Test Report No - QALMWWT/24050200137 Issue Date - 07/05/2024
Sample Name: : Sewage Water (OUTLET) Sample Received On : 02/05/2024
Sample Code = Reference No : Memo/NPP-Ballia/24-25
Issued To . Executive Officer Nagar Palika Parisad Sampling Date : 01/05/2024
Municipal Corporation Prayagraj, Uttar Pradesh. Sampling Quantity  : 5 Itr.
Batch No. : NA

| Date of Mfg. : NS
Sample Submitted By : Executive Officer Nagar Palika Parisad Date of Exp. . NS
Mfg. By : NA Date of Starting | 02/05/2024
Location . Baheri Nala Date of Completion . 57/05/2024
S.No. | Test Parameters Units Results Standerd as per Schedule Test Method

VIl of the EP Act 1986 for
Inland Surface Water

1 |pH value at 25°C - 7.36 6.0-9.0 15:3025 P-11

2 |chemical Oxygen Demand (COD) ma/l 68 250.0 MAX 1S:3025 P-58

3 |Biochemical Oxygen Demand (3 days at mg/l 24 30.0 MAX 1S:3025 P-44 =
27°C)

4 [rotal Coliforn MPN/100 719 1000 MPN 1S:1622

SAMPLE COLLECTED BY US

77
7 ***End of Report*™*
Upe | i
Techiicg o
Autho BY (Sign & Stamp): Appréie igh & Stamp): 3

Note: a) This report is not reproduced wholly or in partially and forbidden to be used as an evidence in the court -::ffw nd ought not be used in any
advertisement media without our special permission in writing. b) The data reported in this TEST CERTIFICATE are‘valid at the time of and under the
stipulated conditions of measurement and the test results are applicable to those items of product which have been tested and do not apply to the
other products even though declared to be identical, ¢) Exc ept by special arrangement, the test items will not be retained by the company not more
more than one month. d) Report refers to the sample received by Mis QA Testing Laboratories Pvt. Ltd. e} This report is valid for the tested sample only.

Format No. QAITCI002 e

Page : 1 of 1
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Earlier Report
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IN THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 370 OF 2021

IN THE MATTER OF
MANOJ KUMAR RAI ... Applicant
Versus
STATE OF UTTAR PRADESH ... Respondent

reppe——— . T T R TR

ACTIONS TAKEN AND COMPLIANCE UNDERTAKEN BY THE NAGAR PALIKA
PARISHAD BALLIA, U.P.

The point-wise actions taken against the direction are here under:

SN | NGT Directions Compliance/Action taken

1. | NGT order dated

22.07.2022

Observations: Wﬁmm%@mmﬁamﬂmﬂnﬁnﬁaﬂmmﬂmmm
A. Sewage &) T e (sqER, TR TF R 2023) A RO For ¥ ot R e A w0
Y ——— T 99 R & IFER BOD, COD, TSS Td Fecal Coliform =1 & S #& @ a6y 8|

b © | Fed TR W W @1 aReNT wRE T QR T 2 v am-YARwe @

Results depicted FricI—AfesueH Frafa wu ¥ & wr @ Rar wem) |

above are
indicative of high
content of coliform
in Kathal drain
and high content of
coliform and BOD
in R. Ganga with
probable impact
due 1o domestic
sewage.

Timeline/

Complied

Nagar Palika
Parishad Ballia
has provided
screens in the
drains and the
sewage in drains is
subjected to
Bioremediation.
However, the
Screens are nol
properly
established, and
Bioremediation too

(E 5Scanned with OKEN Scanner

(% scanned with OKEN Scanner
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s ot heen
- optimally designed
1o address entire
flow of the drains.

Fig -2 and Fig-3
depicis he screens
and svstem
provided for
Bioremediation in | P — -
drains at Ballia

B. Management of |

Solid waste - -wmwmmmn$mﬂm1m4m%qﬁwwm,
Nagar Palika mﬂiu$aﬂﬂﬂmﬁﬁiﬁﬁmﬁﬂﬂﬂﬁwm’m365ﬂﬁmgl |
| Parishad, Ballia | 2" nfere uRws afern g1 wifta @8 @1 PR dEaR Rea 9w iﬁﬁ Sic
' generates | g‘-fasle to Compost Capacity 50 TPD) U4 Qﬂt}i‘ﬂ?ﬂﬁ'ﬂiﬁ ¥ (llapaclty 5 TPD) ol Y8l |
- approximate 55 | | |
 TPD Solid Waste.

e T W Rl SR
P e .

ey e
e, ja v) e e Lt i e

C. Management of | 1—foifl & &1 ARy TR urferdt uReg aferar grT 92 9iél (M/s BVG India Limited
legacy (Solid) Pune, Maharashtra) § &1 1 &1 & |
waste - Work has z—ﬁ diftre dwe ([ aw) 33771450 e e @ wWOe 25472000 RRRE e @
since been WfEgeH qof o fern T B
anardad 5 M/ 3—adAE | 03 gid wEAl mmﬁﬁﬁrﬁﬁﬁmmmﬁsmmmgwam
BVG India ﬁ\m%wwﬁ;}"r gq TR Uiferdr uRYE gRT Suad BH @ fRFie —30.12.2023
Limited Pune, e oAt e T & (Y Here) |
Maharashtra on
05.01.2022
with04.12.2022 as
completion date.

| Currently the

(¥ Scanned with OKEN Scanner
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!

S DSCARS— |

process of l

Installation of |
Machine and
cquipment is

inprocess by Nagar

| Palika Parishad
Ballia. |

e i .

e e ————s - —

— - —

e ——— =

ey Y. 3-%Ced A § yafRd g o Wi /STER aR-ARTIE @ eEe-Wlve frafia | gof @9 #

I ———- Emwtwmmmﬁmﬂmnmm%mmm forf2r)

| dacan, "arN Ud fREwy 2023) & Ruié Ho 8| s feamar a3 aw
system of T4 4 RUIE & 3I@R BOD, COD, TSS U4 Fecal Coliform =1 & S 7@ & arwa 2 |
organized sewage | gegd A W W F QWA R T A BBA TH & T4 -0 v
treatment gAYy fFraffm wu & & w1 & (RO dam) |

functional and
sewage including
faecal sludge going
into R. Ganga
through Kathal
Drain. Nagar
Palika Parishad,
Ballia shall
optimize the
process through
engaging a
professional
agency lo execule
the process of
bioremediation in
all the drains
Joining Kathal
drain.

2.
NGT order dated | 1-TR Wiferer aRwg afern & &arrta 57 fodlo Waw Aeaw &1 & qof & formr mar 21 | 25052025 |
22.07.2022 2-fei® 15.11.2023 B Brafew T W AR Predic @ve @ P s 9% = forar T | (THododo |
Para No. 05, &, fora®! 15.05.2025 7% qof F forar W | Pt @ |
|

o — o — — =

(B Scanned with OKEN Scanner
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=
i

Performance of
the bioremedianion
shall be |
periodically
maonitored and
shortcomings if
any, shall be
apprised to the
Department of
Urban
Development. The |
sysiem of

bioremediation be
so designed rhar
all the drains
meeting the
recipient Kathal
drain, are
subjected to
screening followed
by effective
treatment for their
organic pollution
load (BOD)

3. NGT order dated

| - 13.09.2023

Para No. 02. - The
- Tribunal after
 detailed
| consideration of
| the matter had
| taken note of
| seriousness of the
issue in respect of
gap in generation
- and treatment of
| solid and liquid
waste and had
accordingly
directed the Chief
Secretary, UP to
- acl in coordination
| with other
E concerned
| authorities and
take remedial
measures.

e S —

(B Scanned with OKEN Scanner
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: = el S be=a=1tT BB BIRIE TR Tl H | . ehin
I > ) np|
| Para No. 04. - He | 1—3ufiiaiad /a<lawd e aadle @ u3 aw@n—1208(11)/ d0c0—d-aiasd (a-id 22
| has also submitted | 122023 & IR R T YHW AREV (GEEl ar) a8 Agd B R w1 dd g w |
| that the complete | T T R, Im Wi A WA wve qrerard aé AR (G gaEm AR 7d wg) | Rl
| imeframe in HN WA S FEia T _ wfar ot
respect of tackling 2-FTAE YT TG Fr, T9 Mg I, TR RO T3 H-ee7/ 31
the issue of Solid. | feAi® 01012024 & &% § Ieoflad RUE & amm W G371 AR &% I T8GR, Qﬂf;
| WasteManagement ﬁ;ﬂ TR W TR (GRRT) W AR A St e S W o W W
- (ufa ") |
- Management of 3- IXR TN WO Friawr A g TROSTYOTHO Ve FHAYR BN JURTGOAA FHO T |
| Legacy Solid Waste | ar&t $= feur mar g (wfy da) | |
| and Sewage 4-ofha AR ¥ 4 @1 Regies ax o o @ @ R woaer /e
i ' Management will | 3R&M, afern &1 13 da= |
| be provided by way | & Wem) |
'1, of the affidavit and
he takes the
. personal
| responsibility to
| ensure that the said
- timeline will be
adhered to.
| The other issue
which is reflected
in the action taken
report is existence
| of the landfill zone
near the Surhatal
Bird Sanctuary.The
Principal
Secretary, present
today, has assured
that he will
examine the said
issue and also
examine the
feasibility of
shifting the landfill
zone away from the
Bird Sanctuary and
submit a report.
NGT urdcri;lod SRS / T e Ao ® U3 GEA—1208(1) / SM0c0—T=Iaw [adid 22. | BRAY, 2024
03.10.2023 122023 ® AYR R T THE TRV (GRET ) 9€ Hgd & AT & s i aw
e a0 | on L o e e 4 3 o o o
rhe: direction of the ~-Hfed wAra aRE HE, a9 Sid WEET, IETIR ARV 9E HEI—9887 / 3
Trivwma;, the RAIF 01012024 B B9 ¥ Seofad RO 3 IWR W 31 FRAORD S5 IW T0AGR,
Principal Secretary | veeurehy @ wa womn AR (GRerr) G ReR @ sfgRa @ @ awx 89 @ e
has filed the # T ¢ @R da)|
response supported | 3-3I=R oW UGEY FAUAY @S ENT THOSEYOUHO WI'S THWYY B JRTEWAT WA A
by the affidavit 9 #) faar mar @ (G |e) |
disclosing the s-2vefhe wWARY g 4 & e W o T @ W R ey /I=Ew
timeline - IfereTd, aferar &1 93 HoA |
The timeline/period | G H@w) |
e —
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of I8 months has S5-I 19 d%e a1 Rysarm TR uifyar aftwa alom gl ors urél (M/s BYG India Linuted

heen disclosed and | Pune. Maharashira) 3 &wom o w1 2

completion date of | 6-BF WIT T (RN ve) 33771450 MAF o1 B AME 25472000 AfEH =1 #1
30.04 2025 has LI EANGE T‘l & form mar 2 I
heen mentioned for | |
setning up of Waste
Processing Plant

In respect of
Legacy Waste
Management, it has
beenstated that the
remediation of all
residual legacy
trash is anticipated
to be completed by
Februanry 2024.

_ _ | |
5. | NGT order dated | 1-{e51® 17.072023 & qW=aqx RUd cIH JUNE Y Q0 HBAHA 21 $':_lf“riﬁ=l1ﬂ'i 15.02.2024 l
20.12.2023 aifer aRye aferan grT Re<lga ufvar (@ &2 &1 PRy Rd<ga tosRoTmo d=x (g |
' Para No. 06. - It is | 5 <0W0S0 T TR &3 # IaRed B $1 gorHl | Idy o FreaiRa foar o a1 o | (Rorred)
also not stated as | T A T A 7Y 71 Frawor Rt sifRen @ wmem ¥ PR b W vw ooan) 3 | @ wow
- to where the daily Wﬁmmwmmmm| gferera
el wveiis 2—10 | 20 UieeId M §3 B TR Uiferadt aRve grr e=fiT a1eve W oW fkar T & freRn)

| | I-IRIT 9 |
bemg d.umpfed and | o w2 ﬁaﬁ%ﬁ ? TR Rad A g FRiRe @ve (Waste to Compost)
how it is being
i treated. The action
" taken report is
totally silent on this

| - aspect.

=

wi'Men ger phkw wres

I Pl PR

Lierag el $8-a % I
AP S e

(E Scanned with OKEN Scanner

(% scanned with OKEN Scanner



5@GINEXURE R-4

N.C.R.B (T4.®1.3m.&f)

LLF .-l (Thigrd SiTe TH -I)

FIRST INFORMATION REPORT

(Under Section 154 Cr.P.C.)
ToH It Ruré
(T 154 <8 ufshar afgar & aga)

. District (Se): afear P.S. (UTT): Aidareit Year (at): 2024
FIR No. (V.9.T%. §.):0034 Date &Time of FIR (7.9.R. & featdm/@wa)21/01/2024  15:26 ot

. | S.No. (.9.) Acts (3rfarferam) Sections (&R1(T))
1 w1 ¢ g 1860 409

. (a)Occurrence of offence (3ruxTer i wTe):
1. Day (fe=): Date From (fe=1i® @ ): Date To ( fe=7i® a@ ):
Time Period (993 3rafd): Time From (§0T & ): Time To (99T d):
(b) Information received at P.S. (IT9T STgT =T UTH 5‘% ):

Date (f&=Tie ): 21/01/2024 Time (¥93): 15:26 a9t

(c) General Diary Reference (<=ma desf ):
Entry No. (wfaf® €.):026 Date & Time (fe=ia 3fik gwa): 21/01/2024 15:26 5=t

4. Type of Information (T &1 YhNR): TifEd

5. Place of Occurrence (cATEd):

1. (a) Direction and distance from P.S.(aT4T & gl 3fix T ): Beat No. (sfie 9.):
(b) Address () 3TCH TG

(c) In case, outside the limit of this Police Station, then (afe; am=T @aT & a1 § aY):
Name of P.S.(JTHT &7 ATH): District(State) (et (T57)):

. Complainant / Informant (f@raaadi/ga-radt ):
(a) Name (Am): st figm At
(b) Father's/Husband's Name(fiaT / ot &1 9m™) :
(c) Date/Year of Birth (=0 fafdr / af ): 2006 (d) Nationality (TT€1IaT): wRa

(e) UID No. (Z3mgdY &.):
(f) Passport No.(argulé &.): Date of Issue (ST e Y faf):

Place of Issue (ST &= &1 T ):
(g) Id details (Ration Card,Voter ID Card,Passport,UID No.,Driving License,PAN)

S.No.(5.9.) Id Type (UgT- UF T YehIX) Id Number (Tg=ITH €1)

- |
(h)Address (UdT):
S.No.(5.9.)| Address Type (UdT T UhX) Address (UdT)

1 ERCICRiG) go‘%rafau Qe rfeidar ,FEir @vs 3090 Set A | didarer, SterT, oY
SREIG]

2 ATt uar Hraterd ATAATET 3rEgar | Faf @us 300 et MR Aideret, gferdT, 3T

&I W
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(i) Occupation (cTa9Ty):
(i) Phone number (9TY §.): Mobile (Mi=ITse €.): 91-9473942710
7. Details of known/suspected/unknown accused with full particulars

(STa / wfeger | e 3o @1 g) frerur afga avia):
Accused More Than (31T MY Ush & 3rfds gl oY geam):

S.No.(3h.| Name (ATH) Alias (3U-TH) Relative's Name Present Address (aIddT UdT)
g.) (FeedeR &1 M)
1 | 3R Sareda ggras 1. TEIIH ATSLATE FIAT 3090
arferemdly arferian et T iareh aferar,
T, IRA
8. Reasons for delay in reporting by the complainant/informant (F&radsaf /| gaaraal grr faré 8 @ o
HA h HRO):
9. Particulars of properties of interest (gerf=ara grufy @1 forer=om):
S.No. (sh.|Property Category (§uf@ |Property Type (¥Fufd  |Description (fererzom) Value(In Rs/-) (e
) |gf T UHTR) (z 7))

10.Total value of property (In Rs/-)-8vaft &1 Fed Jea(T H):

11.Inquest Report / U.D. case No., if any (qcg atar faié / . Sty 4., afe a1 g1 ):
S.No. (. |UIDB Number (. S}y &.)

12.First Information contents (TI# T 2T ):
TheT TEIR Tgwel el TTBUHET...... E-mail:-upjn.ballia@gmail.com Mob:-9473942710 Haferd
arfaremt srfvrawar Rafor @vs, 3ar wewr Ster P (A, aferm wrie: 84/@ri-10 /05 foih
21.01.2024 a1 ¥ ALY AGIH, ATT-HideTet, dierd | fawa:smue, afaar S ararfae uRue, aferar
o 3 HIHH &h AT ThATT-ord it ST TGT e TS & AT BRf # SRt T g tiaar & g
ITRETT e & o, T2 FaAT RUIE o1 It dhidfarTg! fhd T o gvere H| Agicd, Iudd [auddh
& T (31-2), I0U0 S T (FRIY), AES: & Ui d&dm 758/ 0072023020014 ( WW1&) T
3refigor artrg=ar, Fmfor aveer, 3 Ser Fm (A719), 3T & wHiw 224/613-9 / 115 feATw
07.10.2023 (BT Teid ) &1 G o+ T HE DYl IAh Ih U & ATETH & 30T HIHA & T T
ST, - ST dht IR Tieidt uikue, Sferar T # Hier dAT8- g13d dmd < H1d & grai-ad Ui &
3Tl gd T T8 T & bt Tt rfaiidaTan Sl Sitar g verd e, 3090 Je i (),
TGS & AT AT GEIT 729/ATR-2/2023 HATAT A9 / 2023 AT 31.05.2023 gRT e FiAf &t
o+ Tohar mam St |fafa & o3 wear 170 / Mo St aferar / 2134 / 23 @6 16.08.2023 gRY
Iuerey g T Sifer et § FETER SIFIfaard qudt Tt §: 1. JISET O i gad fhed & €0
®0 6.58 TS i gt et it mAY off, g g AT & 3l 1612.97 &g @1 YT BT i
R <11 e 2, S 3 €0 1042.37 T ST 3 AN F S STy o & Tt e e &
il o graee § Dl AT¥erd UTd g1 gl @bl 2. TISHT & SFcid i T BT & Trer =20 gq
e Taid anfe; Sueteer g} gY Tht | 3. TSAT & i IR T HieR 13T P aredT AFard Uel deaveret
mﬁﬁs%&nﬁwﬁmmmmﬁﬁmuﬁﬁéﬁﬁ%mmmﬁ%mw
FeATIA R HRIE R Bt it Riiegd g1 foar S ge s i =i srerer Rend & wa-wama &
ATIRETE! Bl Y iSTd AT g | 4. Sirer TS gRT AT & 3rvid aR T3 il ot sfifdes Teamae s
T, S e 4281 139 HaeH & A1Ug 2334 §I3E HGLH AR Hitadh €0 § U1 T | I d A
988 T3H FrTaeT AR dhi dArcher Fifega @i 71, T g199 Fwaee gl Uil T S8t TR $ief 959
ET3Y FAT i Ahe RI=gd g1 g1 ST ahi| Ffera denst T it I e ffde aea S & gea
afaa, I0W0 e & MEAER yeer Fcerd Agied & JTd e - 85 / §0W0T0 (AR ) / 2023
fedt 22.08.2023 & & Tidd dfafa gRT i 23.08.2023 & 26.09.2023 T Siral dhi Y| Sird At &
UF TET /MOMTR(ATR HFy)/miu-ita/ 23 f&Aia 04.09.2023 gRT 3uerse FHerdt it e smedn & Fgrar
AFafiaaT gt T E: 1. TaeeR deein ST TEE th Rudey, FeRae e, teie Rifee,
SAIER T, ToTST UFY T 3T wrdf e 11T, [ i €0 13.00 ais 6t emwir srfvaiad &u & sag &t
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T | 2. I QO Ua dearai-a Ao @ Sl leehee o Sl srfarg! 9gw &R & Al Ui fhd
o1 gt X & Y | ST LN o IMMUR W HRATerd ALt srferg=ar, FHafo @vs, FE TR ST T,
aﬁmﬁmaﬁswaﬁw%mmﬁqﬁ%m%ﬁm%ﬁw TEIID 3rTeg=1/dmrdargs
JATEILTET ATHT=AT GRT 37U TiAcall AT UTeA gl he, mm%mﬁﬁgﬁmfﬁw
UTfelenT URUE, STeidT §EX A EIeR #Te gI3d haeid & i # AT &7 § T ded, Ry ek
B39 FHTFET AR & T FHH IR gI3T HFLH e, T § AT €Y & cqFac= e Tat
AT WA GRT X T T Ul STefi-el iR goTelt o 78T Tem, U5a e drdend & o
STfora deRt AT & S Tei et of7e S & THOSN0STRO dehich SR Tt 3 Ry,
Feiae fafeg, veim i, soter &0, T g & st w Fator wrd i feefeten & erdarg!
mamwﬁmﬁmmﬁﬁaﬂﬁ T Y RamTerett- 1956 (Tamgente) & gear - T-3 (1) T 3
ﬁﬁ%ﬁqﬁwﬁwmaﬂﬁaﬁ a2l o Gep1e § 37 el Y2 ol Sl urd ST

Wwwﬁmmm n‘eﬁsﬁwaﬁrm—amﬁzﬁumﬁﬁaﬁa%mmam
3090 T Hardh (ILma Ua 3rdier) MawTaett- 1999 & aw-7 & 3refi= ot 3 Sareda, agram
aﬁur—crr/aardmgzﬁmawﬁmw%%wmﬁfﬁmﬁﬁgmaﬁw(wa),wmmﬁm
(), Wﬁmmmw%mm@mﬁaﬁwumwmwm
¥elge 7 oed U ArEh 1T gt 1 IuYeh STTHIT gR TohaT man aen Rmfor ard B g @
qﬁwaﬁmaﬁrmﬂm R e g e @i i YT gs! 37T Tg Fcd ferxia
JTTATdT & a1 g SURTTeD e Y Bl 3reNgEaar<t dt M o mam g & ot sigr sftemeda, 9ga®
i & foreg weaw et Ruld gl i gy, 3l dhriermgl @t GeT dodhret dumuWHTHﬁf%ﬁaﬁl
m%%mﬁmm&rm%ﬁﬁm%ﬁm%ﬁm mm%mﬁ%umw
Wﬁmﬁ@mmﬁa@ﬁmm%ﬁm&ﬁaﬁaﬁamwwaﬁlmwm
T It T HY et HIAT ST Fohl GAThSUIBIET I HaGd (N #1) gETER 3WSiT § 3ug
21.04.2024 rferemeft arferzear RoAia: g wﬁﬁﬁﬁaﬁ%aa%mménam&wwﬁa@%q
U | gee e, 3T I W (AT, @S | 1. 2. 3. 4. 5. 6. §g® Yawd M (YATEH / ATR), 39
et T (FI), eS| qEd ITWawT (31 2), 3090 SIe A (FRI), diessl {&g ifwaw= (Janog),
JoWo STeT T (), TR 3reftgur itwz=ar (), 3u Ser R (), eraes e
31T, Wi Aved, U e o (FTR), TSGR STWaw=T e . 318,31, oiadh A1.q.
gl PAR AT DHIaTel! SIUG, SATerT |

13. Action taken: Since the above information reveals commission of offence(s) u/s as mentioned at ltem

(Y Y FrdaTgY : i IUE IS | UAT TAdT g Toh UL B DT DT A, €. 2 # Ioel @ ORI & dgd g

(1) Registered the case and took up the investigation: or
(2) Directed (Name of 1.0.) (Si=r 3rf&raTdY &1 1) Surya Nath Yadav Rank (U): Sl (Sub-Inspector)
No.( §.):890894417 to take up the Investigation (&Y ST=r g aTg # | & forg e fear mam)

(3) Refused investigation due to (STi=r & fag ):

or (% HRUT SHR FomaT
(4) Transferred to P.S. District
on point of jurisdiction (@ &FTTEAR & AR
F.I.R. read over to the complainant / informant,admitted to be correctly recorded and a copy given to the
complainant / informant free of cost. (f@Taaaat / ga-Thdl o TTATHHT T8 FHR FATS MY, TGI & s AT 3R T
R.0.A.C.(3mR. 3t .7 .&t)
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14. Signature/Thumb impression of the complainant /
informant.(fA@rad@at | gaTaat & gEaT&] / TS A1
Frem):

15. Date and time of dispatch to the court (3reTerd # gyur &Y
ferian 3k wa):

LLF .-l (Thigrd SiTe TH -I)

Signature of Officer in charge, Police Station
(AT FATE & FETER)

Name (AT¥): Sanjay Singh

Rank(u<): | (Inspector)

No.(9.): 122240113
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Attachment to item 7 of First Information Report (5% a1 Ul & A 7 Geda):

Physical features, deformities and other details of the suspect/accused: ( If known / seen)

(dferer | arferge Y ardifva RAwary, fRreptaar sk sz e : (afe Fma / <&t mam))

LLF .-l (Thigrd SiTe TH -I)

S.No.(#.9.) Sex (fei7T) Date/Year of | Build Height(cms.) | Complexion (37) [dentification Mark(s) (4gam
Birth (5=0 [t | (F91@0) | (3¢ (.71.)) =g)
1 2 3 4 5 6 7
1 e | |
Deformities/ Peculiarities Teeth (i) Hair (Te) Eyes (317g) Habit(s) (3me<t) Dress Habit(s) (Tg-TaT)
(ot fatreany)
8 9 10 1 12 13
Language Place Of (&T TIT) Others (33)
[Dialect Burn Mark | Leucoderma Mole (#¥@T) Scar (9Ta ) Tattoo (7, U
(TEE) | (o ram | (@ 1)
e ) ¢geal))
14 15 16 17 18 19 20

These fields will be entered only if complainant/informant gives any one or more particulars about the
suspect/accused.

(T &7 a¥ft o fhy SITen afe; Rreraasal / gaamesal @iery / aifegs & TR & oIS U a1 398 3iferes Il ot g |)




